WEST DISTRICT, N

The District Judge,

Tis Hazari Courts,

New Delhi.
Subject: Exemption of Police staff for dt, 3pnd » 23" apd 25t January, 2024,
Sir,
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Hence, it is Iequested to direct a]j the courts to exempt the persona| appearance
of police staff in the courts on 227, 23rd ang Hsth
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January, 2024, unless extremely
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

F I Sl K

No " /Cirl./Genl./West/THC/2024 Dated_2/1 /34

CIRCULAR
Sub:- Exemption of Police Staff for Dated 22, 23™ and 25™ January, 2024.

Forwarded copy of the Letter No. 790/SO/West District Dated 18.01.2024 received, on the
subject cited above, from Sh. Vichitra Veer, IPS, Deputy Commissioner of Police, West District, New
Dethi with the direction of Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts,
Delhi to exempt the personal appearance of Police Staff in the Courts on 22™ | 23" and 25" January,
S04, unless extremely necessary for information and compliance/necessary action to:-

I All the L.d. Judicial Officers of West District, Tis Hazari Courts, Delhi.

2 The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to direct the
concerned Official to upload the same on Centralized Website through LAYERS as well as on
the Website of West District.

3. Reader to the I.d. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

4. The R&I Branch, West District. Tis Ha.zar{ Courts, Delhi with 1‘:he request for uploading the

same on LAYERS.

.
(ATAY.GUPTA)

Officer Incharge, General Branch,
West District, Tis Hazari Courts, Delhi

Enclosure:- As above.



